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 SUPPLEMENTARY  DEMANDS  FOR

 GRANTS  (GENERAL),  1973-74
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  FINANCE  (SHRI  K.  २.
 GANESH)  :  Sir,  I  beg  to  present  a  state-
 ment  showing  Supplementary  Demunds  for
 sGrants  in  respect  of  the  Budget  (General)
 for  1973-74.

 SHRI  S.  M.  BANERJEE  (Kanpur):  1
 wanted  to  object  to  that.  (/nfe-ruptions)

 MR.  DEPUTY-SPEAKER :  Order
 please.  He  has  already  presented.  Now  we
 move  on  to  matters  under  Rule  377.
 Shri  Dinen  Bhattacharyya.

 13.23  hours
 MATTERS  UNDER  RULE  377

 RLPORTLD  DEMONSTRATION  BY  WOMFN
 HEFORE  WEST  BENGAL  GOVERNOR'S  RESI-
 DENCE  DEMANDING  REDUCTION  ह!  PRICE
 AND  DISTRIBUTION  OF  FOODORAINS  ETC.

 THROUGH  FAR  PRICE  SHOPS

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  Sir,  through  you,  under
 Rule  377,  I  wish  to  draw  the  attention  of
 the  House  and  of  the  Government  to  a
 matter  of  urgent  public  importance.  From
 yesterday  several  thousands  of  women
 demonstrators  were  squatting  before  West
 Bengal  Palace  at  Calcutta,  They  are  de-
 monstrating  before  the  Ray  Bhavan
 demanding  reduction  in  the  price  of  food-
 grains  and  other  essential  commodities  and
 distribution  of  foodgrains  through  fair-price
 shops  at  reasonable  rates  and  against  the
 failure  of  the  Government  to  take  action
 m  this  regard.  In  this  connection  I  may
 say  that  the  modified  rationing  system  ac-
 cording  to  which  rice  and  wheat  are  given
 m  the  villages  has  completely  collapsed.
 1  would  request  the  Minister  sitting  here
 to  at  least  convey  the  situation  that  I  am
 describing  kere  regarding  the  food  and
 other  things  in  Calcutta  and  West  Bengal
 to  the  concerned  Minister.  They  are  de-
 monstrating  before  the  Raj  Bhavan.  Thov-
 sands  of  women  have  come  from  villages
 in  West  Bengal,  What  is  the  reaction  of
 the  Government ?  That  must  be  made

 known  to  us  today  so  that  the  situation
 might  be  brought  under  control.  Otherwise
 I  am  afraid,  something  else  may  happen
 there.  So,  I  request  them  to  make  a  state-
 ment  today  about  the  situation  which  I
 have  just  now  mentioned.
 (ii)  FAILURE  OF  RAINS  AND  INADEQUATE
 SUPPLY  OF  FOODGRAINS  IN  CERTAIN  DISTRICTS

 OF  MADHYA  PRADESH

 wit  रण  बहादुर  सिह  (सिधी)  उपाध्यक  जी,
 पिछले  अर्थाकालीन  1... ज  में  मैंने  तीन  बार  यह
 अयत्न  किया  था  कि  इम  सदन  के  सामने  यह
 प्रश्न  लाख  कि  जिस  क्षेत्र  से  मैं  आता  हूं  बहा  पर
 वर्षा  का  अभाव  भा  ।  तीनो  बार  मचले  यह  सूचना
 दी  गई  कि  वर्षा  के  अभाव  की  कोई  भी  अबर
 यहां  पर  नही  पहुची  थी  ।  उपाध्यक्ष  जी,  उसी  क्षेत्र
 में  आड़ो  की  भी  रब्बा  नहीं  हुई  मौर  ब  उत्तर
 प्रदेश  की  सरकार  ने  रिहाई  डैम  मे  बिजली  का
 देना  इसलिये  बन्द  कर  दिया  है  कि  बहा  पर  पानी
 की  कमी  है  और  यह  पानी  खिन्न  डैम  में  तभी
 आया  करता  है  कि  जिस  क्षेत्र  की  मैं  चर्चा  कर
 रहा  हे;  उस  क्षेत्र  मे  षा  होती  है।  अब  यह
 साबित  हो  गया  है  कि  उस  क्षेत्र  मे  वर्षा  नहीं
 हुई है।

 इसी  सन्दर्भ  में,  उपाध्यक्ष  जी,  मै  आपके  माध्यम
 ते  सरकार  से  यह  कहना  चाहता  ह  कि  जिस  क्षेत्र
 मे  लगातार  पिछने  10  महीनो  से  वर्मा  का  अभाव
 है  वहां  पर  विशेष  रूप  सीखा  सभी  की  व्यवस्था
 का  प्रबन्ध  हो ।  अभी  तक  बहा  पर  जो

 प्रबन्ध है बह पर्याप्त है  बह  पर्याप्त  नहीं  है  भर  मैं  चाहता  है

 चूकि  वर्या  का  अभाव  अब  उस  क्षेत्र  में  बहुत
 विज्ञान  हो  गया  है,  बिशेष  रूप  से  इसलिये  कि  जाटी
 की  बर्षा  भी  नही  हुई  है,  पाले  के  अकोप  से  वहा
 पर  जो  थोड़ी  बहुत  फसल  थी  वह  भी  नष्ट  आय
 हो  गई  है,  मैं  निवेदन  करना  चाहता  कि

 आप

 सरकार  को  इस  बात  के  लिये  मजबूर  कर  कि
 बह  इस  वस्मृरिस्थिति के  बारे  मे  हम  लोगी को
 आडवाणी  दे  और  लाभ  ही  ऐसे  क्षेत्र  मे  अहा  पर
 खने  का  अभाव  है,  आहा  से  कम्पलसरी  लेंगी

 न

 ली  जाये--ऐसी  सिफारिश भी  की  आय,  प्रादेशिक
 सरदार में  ।  धन्यवाद  ।


